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(b) No, Sir. The production in the
Company continued. However, due to
critical financ:al condition fuil capa-
city utilisation could not be achieved.

(c) No financial help has been pro-
vided by the Government,

(d) No proposal was made to
Govt. for consideration.

the
Cases of Maharashira pending for En-
virpnmental Clearance

1271. SHRT PRAMOD MAHAJAN:
Will the Minister of ENVIRONMENT

AND FORESTS be pleaseq to state:

S1. No. Nam: of the proj ct

[ 10 SEP

Datccf Receipt

1991 ] to Questions 29
(a) what are the details of cases

from Maharashtra which are pending

with Government for clearance from

environmental angle, and since when;
and

(b) by when they are likely to be
clcared?
1

THE MINISTER OF STATE (IN-
DEPENDENT CHARGE) OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAL NATH):
(a) and (b) Status of the six pending
projects is as given below :

Status

1 Ccmbin-~d Cycl- Pcwrr Plant at March, 1990

Trombiy~Tata Electric Co

The Clasificeticns furnjthed in
Jul, 1991 have been examincd
for proccssing the case,

2 DMEF Plant at Taaj-Rsshtriya Ncv, 1550 Clerificeticns cerght o State
Ca 'mic..ls & Fertihizers Lid. Pclluicn Contrel Bezaad and
or Prcject Authoritics are

awaitcd.

3 LPGR-cov ry Plant at Usar August, 1991 Clerificzticns  :cught frem
(Pnasc-1) Gas Authority of India Stat. Pc lution Ccotrcl Board
Lud. and so Prcjoct Authorities are

awaitcd.

4 Pimpalgaon Op ncasi Projcci- Fcb. 1990 Clzriiixationss crghtficm State

Western Coal Ficlds Lid.

5 B-llora Op ncast Minc-Western  Fcb, 1950

Coal F.ild Ltd.

6 Gondrgaon Op-ncast Project
Western Coal Fi-lds Ltd.

Jon. 1990

Polluiion Control Bozard and/
or Projict authorities are
awaited,

Excrrinztion of theprepesa| has
now bcen compleicd.

Do.

A final drcision can be tak-n in thr light of the furtber «xeminzticn cr on reccipt cf claitii-
cations sought. This is normally don within three menthe aftor recdipt ¢f ccn plote detzils,

Supply of Diesel to Deep Sea Fishing
Vessels by MPEDA

1272. SHRI MENTAY PADMANA-
BHAM: Will the Minister of COM-
MERCE be pleased to state:

(a) what steps have been taken by
MPEDA to facilitate availability of

diesel fuel at international prices to
the deep sea fishing vessels;

(b) what is the number of deep sea
fishing vessels which have started av-
ailing of this facility;

(c) whether all eligible units are
availaing this facility of cheaper di-
esel fuel;



299 Written Answers

(d) if not, what are the reasons

therefor;

(e) what steps are being taken to
make this facility easily accessable;
and

(f) what is the quantity of subsidy
availed so far by the deep sea fish-
ing units since the inception of this
scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
SALMAN KHURSHID): (a) Govern-
ment has announced an export-linked
scheme for making High Speed Diesel
Oil available at international prices
to deep sea fishing vessels registered
with Marine Products Export Deve-
lopment Authority (MPEDA) under
MPEDA. Act, 1972 and the rules there-
under. MPEDA is implementing this
scheme with effect from 1st  April,
1991 for the diesel ¢il consumed from
1-1-1991 by the deep sea fishing ves.
sels.

(b) to (f) 33 out of 38 registered
exporter fishing companies have app-
lied for assistance under the scheme.
These applications are being proces.
sed.

Rate between
Rouble and Dollar

1273. SHR] PRAMOD MAHAJAN:
Will the Minster of FINANCE be
pleased to state:

(a) what is the latest exchange
rate between (i) rupee-rouble  (ii)
rouble-dollar (jii) dollar-rupee; and

Exchange Rupee,

(b) what steps Government are
taking to correct the fallacy in rupee.
rouble-dollar rate, if any?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) Acc-
ording to the latest information avai-
able from the Reserve Bank of India,
the Rupee-Rouble exchange rate as on
5.9-199% is Rs_30.8390 is equal to Ro-
uble 1 and the Dollar Rupee exchange
rate on the same date is 1 US dollar

is equal to Rs. 26.08. The Rouble is.

[RAJYA SABHA ]
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not a quoted conventible currency.
The official eachange rate as on
2-9-9]1 as reported in the ‘Financial
Times’, London of 3rd September,

‘1991 is US dollar 1 is equal to Rou-

bls 0.5936.

(b) Both the Rupee and the Rouble
are not convertible currencies, Hence
the question of any fallacy in the
Rupee-Rouble-Dollar rate does not
arise,

Number of AIDS Cases detected
Position

1274. SHRI GURUDAS DAS GUP.
TA: Will the Minister of FINANCE
be pleased to state the country’s
foreign exchange reserve  position
as on 25th August, 19917

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHR]
RAMESHWAR THAKUR): As on 25th
August 1991 foreign exchange reo-
erves (Excluding Gold and - Special
Drawing Rights) were Rs. 2816.76
crores.

Number of aids Cases Detected

1275. SHRI MURLIDHAR CHAND-
RAKANT BHANDARE:

SHRI BEKAL UTSAHI:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) what is the number of AIDS
cases detected so far State.wise, indi-
cating the number of cases prone to
AIDS and those suffering from full
blown AIDS:

(b) the sections of Society who are
prone to this disease;

(c) what steps have been taken and
are being taken to contain it; and

(d) what is the progress made so far
in finding an effective treatment of
the disease?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SMT D. K
THARA DEVI SIDDHARTHA): (a)



